
,135 W-ntten Answers MAROHl 18, 1983 Written Answ r. 

· I 

3347. SHRI g.ATYASADliAN CHAK-
MBORTY: Will the Minister ot FIN-
ANCE be ple.ased to state: 

(a)1 what was the toW import bill 
last fisc year ending Decem-

ber, 1982- and the total O'! interest on 
foreign debt ducing the same period. 

(b) tne correspon.ding fi~I!.rces for the 
1tscal year ~nding on DecernbeT. 

1981; and 
(c) details Of the re8lS0'nS tor the 

ad verse difference, if any? 

TlIE MINISTER OF FINANCE 
ESHlU PRANAB MUKHERJEEJ): (a) 
to (c) According to available' inlonna-
tion India 's overaJl imports during 
the fiscal year 19.81-82 and for the first 
nine months of 1982-83 Le. April-De-
cember, 1982 are provisionally placed 
at B.S. 13.638 crores and Rs. 10,178 cro-

respectively. On the basis of provi-
ional data. the imports during April-

December, 1982 showed an increase of 
8 per cent as compared to the corre .. 

ponding period of the fiscal year 
1981-82. The main items whose im-
po.rts showed inereaBe over ibis period 
in value terms aTe Crude and Petro-
leum products, Madhinery and Trans-

port equipment, Pree-ious and semi~ 

precious stones, Iron and Steel, Non-
ferrOUB metals, o'hetnicaa, wheat etc. 

Tlbe total of interest paid on foreign 
debts on Governm 11 Account in the 
calendar year ending December, 1981 
and the year ending December, 1982 
amounted to Rs. 271 crore'S and 
Rs. 286 crores respectively. The in-
crease in interest liability over this 

rloci b du to fluctuation in the rate 
of exchange and net addition of debtS. 
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Defaulting agenb of A,l. at Bombay, 
neJ.}d, MadraS, Calcutt 

3349.. SHRI RA VINDRA VARMA : 
Will the Minister of TOURISM: AND 
CIVIL AVIATION be pleased to state 
the details of the agents in default in 
Air-India during the last three years 
givin, break-up in metropolitan cities 
ot Bombay, Delhi, Madras, Calcutta 
and agents in other cities? 

THE Ml ISTER OF STATE IN TH. 
MINISTRY OF TOURISM: AND CIVIL 
AVIATION (SHIU KHt,JRS:HED> 
ALAM KHAN):· Details abQUt tb 




